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BEFORE 7. FEE CEITRAL 	IIISTP•TIVE TRIBu:\IL 
BAJGALGJ BEI'tCH, BAJa:,LcrE 

TODAY THE T:J'ELFTH •VE;•:BR, 1986 

Present: Hon'ble Mr Justice K.S.Puttaswamy 	Vice Chairman 

Hon'ble flrP.Srinivasan 	Member 

Application No. 128 /86 

Kanniappan, major, 
Encine Cleaner - ML,1872, 
LF/SC, Bangalore 	 ... Applicant 

(Slhri M.S,Anandrmu 	••. )%dvocate) 
Vs 

The Union of Inia by its 
Secretary to Goyernment of India, 
Ministry of Raiways, Pii Bhavan, 
New Delhi, 

The Union of In:1ia by its General 
Manager, Southe'r. Rail:.ay, Park Town, 
Madras, Tamhlnat3u. 

The Divisional Personnel Officer, 
Southern Rilwa, 
Banqa lore City. 

Shri R.ftC:)ath, S/o T.Raas.!ary, 
major, Fireman I'C'  T1. 1832/Loco/ 
SBC/ and residng at 	65/4, 
1st Cross, Gopdlapurai:, Magadi Road, 
Banqalore-23. 

Shri Anthony Dass, major, 
Bireman/C Loco Shed, 
Southern Rilwy, !;ysore-1. 	... Respondents 

(Shri A.N.Vegugopal ... Advocte) 

This case as come up for hearing today. 

Vice Chairman made the following: 

RDER 

Tie appiicknt has filed a memo stating that this 

application may be dismissed as withdrawn by him. 

Permission sought 
r 
 or is granted. Application is 


